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CONFIRMATION OF OFFICERS OFFICIATING
IN HIGHER POSTS

*108. Surr LILA DHAR BAROOQAMU:
Will the Minister of HoMg AFFAIRS
be pleased to state:

(a) whether gazetted and aon-
gazetted officers, officiating in higher
posts for a number of Yyears are not

confirmed in their officiating posts
and

(b) what ig the policy of Govern-
ment in this regard?

THE MINISTER or STATE v THE
MINISTRY or HOME AFFAIRS (SHar
B. N. Datar): (a) Various Ministries
and Departments are concerned with
confirmations in the services and posts
controlled by them, The information

asked for is not therefore readily
available.

(b) Confirmationg are made in per-
manent vacancies. Under the existing
orders, the administrative Ministr.es
and Departments may, if they are
satisfied that temporary posts are re-
quired for work of a permanent
nature, convert, with the concurrence
of the Ministry of Finance, 80 per
cent, of such posts into permanent
ones, provideq they have been in
existence for not less than three years
and confirm temporary employees
against such permanent posts. They

have to review the position at suitable
intervals,

BoMmB aND Cracker ExprosioNns 1N
DELHD

*109. Sarr FARIDUT, HAQ ANSART.
Will the Minister of Homs AFFAIRS
be pleased to state:

(a) the number of bomb and crack-
er explosions which took place in the

city of Dethi in the month of May,
1962; and

(b) how many people were killed or
injureq in these explosions?

THE MINISTER or HOME AFFAIRS
(SHRT Lai BAHADUR): (a) angd (b)
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During May, 1962, two incidents oa
explosion occurred in Delhi in wh'ch
10 persons received min.r injur.es.
No one was killed. The cases are
under investigation,

REeoccuraTtion OF BUNEKERs BY
Pakistan Troors ON THE BORDER

*110. SHrr FARIDUL HAQ
ANSARI: Will  the Muinister of
DEFENCE be Dleased to staie whether
it is a fact that the Pakistan

troopa
have re-occupied bunkers on the
border from where Naga rebels cross-

ed into Pakistan on 1st May, 19627

THE MINISTER oF STATE 1N THRm
MINISTRY or DEFENCE (Surr K.
RAGHURAMAIAR) No, Sir.

INSECURITY IN GREEN Parx,
DeLEI Corony

*111.  SHrr FARIDUL, HAQ
ANSARI: Wil the Minister of Hommn
AFFAIRS be Pleased to state whether
his attention hags been drawn to a
write~up in the Statesman of the 28th
April, 1962, about gunmen and mask-
ed robbears prowling in Green Park,
a New Delhi colony and state what
special steps Government have taken

to improve the law ang order situa-
tion in that colony?

THE MINISTER or HOME AFFAIRS
(SHRI Lafp BaBADUR) : Yes. At pre-
sent, a patrolling picket of 11 Head
Constables and 6 Constables stationad

at Haus Khas covers the Green Park
Area. There is g brcposal to converg
Police Post Malviya Nagar in'g a
Police Station, This will place Green
Park area under Police Station Mal-
viya Nagar, This will be a more

convenient arrangement for the regi-

A New

dents. In the meanwhile, a cycles
patrol of two Constables i3 be‘ng de-
tailed eve

Ty night to patro] this
colony,

STATEMENT BY HoME Minister or
KERsLA REGARDING OVERSTAY OF 177
ParIstanis v KErALA

*112. SHrr NIRANJAN SINGH: Wil
the Minister of HOME AFFARS be
pleased to sta‘e:

(a) whether Government’s attention
has been drawn to the recent state-



